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IV THE ZENTRAL ADMINISTRATIVE TRISUMAL, JAXIFUR BELICH,

JATIPUR
* % %
CP HNCO7,/97 (Ch nHo.241/95) Date of order: 20-10-1997

RS .Mena~1 Dresent ly posted as Telerhone Supervisor,
Office of the Sub-Divisional Eagineer (Fault Repair 3erviczes)

levs 1-3;;1 G M Do, Jaipur.
e+ Petitioner

versus

1. Dr. Vijay Karar, C.G.MdT ., Rajasthan Circle, Jaipur

(3%
.

Shri A.HAarora, G.MT De., Jaipar- 302010,
.. ee Respondents

Mr. Z.Be.3harma, counssl for the et it ioner

Mr. V.3.Gurjar, counsel for the resvonlents

CORAM:
Hon'*oble Mr. Q.P.Sharma, Administrarive lember

Hon'hle Mr. Ratan Prakash, Judizial tember

ORDER

Per Hon'ble Mr., Q.P.Gharma, Administrative Menber

In this Contempt Petition retitioner Shri R.0Jeena-T
has prayed that the respondents may be punished suitably for
contempt: of the Tribunal for not complying with the order

dated 20,2.% pazsed by the Tribunal in ¢4 NHo. 241,159,

2. The lezrnzd counsel for the petitiorer statesz that

the order of the Tribunal has since been complied with.,

The Contempt Petiticn’ Was, therefore, become infructuous.

It is Adismisszed a-zpfdingly. Motisez issued are discharged.
(Ratan Pralash ) (C.p .S‘r:,aﬁina)
Judicial Menbsr tdministrative Manber




